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(b) No. Sir. 

(c) and (d) Additional d~mands 
for HSD have been received from 
Maharasbtra from time to time. 3200 
MT HSD bas been released for Maba-
rashtra in February. 1991 lo meet 
the dcmlnd of the agriculture sector. 
over and above the normal entitle-
ment. 

[T rtUMlat U)1J] 

H.messing of Solar energ, 

1385. DR. LAXMINARAYAN 
P:~NDEY A : Will the Minister of 
ENERGY be plensed to ,tate. 

(a} whether there i~ an~ propos.d 
to provide assistance to variou~ States 
fOt the <levdopment of Solar energy 
"mager.; during 1991-92: and 

(b) if so, the details of the ~heme 
in this r~gard '.' 

THE MINISTER OF STATE 
IN THE MIN!STRY OF 
ENERGY (SHRI BABANRAO 
DHAKANE): (a) and (b) Pro-
gramme for utilisation of solar energy 
..Ire implemented through State Rene. 
wable Agtocies and Electricity Boards 
in rural areas. Under these pro&ram-
mes solar energy '} stcm~ such as solar 
watef hl!atmg. solar stil1s. solar 
cookers. photovoltaic street lighting 
systems. domestic hgbting ... }stem~ 
and water pumping systems etc. are 
being installed. This programme j~ 

'expected to be continued during. tQ9i-
92 also. 

A~ of Petrol. Di(>sel _tI 
~ Apacie~ in Bihar 

,t386. SHRJ R.L.P. VERMA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

hoarding have been received ap:ainst 
them: and 

(c} if so, the action taken thereon 
and the steps taken to change this 
policy of granting triple petroleum 
produch agencies to one person '! 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS AND 
MINISTER OF PARLIAMENT AR Y 
AFFAIRS (SHRI SATYA PRA-
KASH MALAVIYA)' (a) and (b) 
Information is being colkcted and will 
be laid on the Tabk of the House. 

(c) The practice of a\\arding n~ore 
than one dealership to any party ba'i 
been discontinued with effect from 
23rd September, 1977. 

(Em~lishl 

Rail over bridge at lalna 

1387. SHRI PUNDLIK HART 
DANWE : Will the Minister of 
RAIL WAYS be pleased to ~tate: 

(a) whether there b anv proposal 
to construct an ovcrhridge over the 
railway crossing near the new admi-
nistrative complex of Jalna. keeping 
in view the shifting of al1 the Govern-
ment offices and the Government ho')-
pital into this new complex. and 

(b) if so. the details thereof and if 
not. the reason~ therefor? 

THE MINISTER OF RAILWAYS 
(SHRl JANESHWAR MISHRA)' 
(a) No. Sir. 

(b) No firm proposal in this Jegard 
has so far been sponsored by the 
State Government/Local Authority. 
duly consenting to bear the cost, as per 
rules. 

Fake Oil eompaDY 

- 1388. SHRI R. JEEVARA1Hl-
~ ia-}·lh~ .umber of peT5Ol1s in Bihar NAM: Will the Minister of PETRO-
to whom peti'ol. kerosene and diek-.J -cHUM.AND- eHEMlCALS be plea_ 
.combined agencies have been aUotte(l 
~; . sed to state: • y ___ , r ~. 

>of,.. - (a} whether . the- Government -uye 
. (b) whether complaints Iq:ard~ held a fake .ojJ., c~y· operatial. in 

adulteration, black-markctin! and Uttar Pradesh and ~~a,~; 




